
THE GAUHATI HIGH COUR.T AT GUWAHATI
lnrcn counr oF ASSAM, NAGALAN D, MIZORAM AND lRuruncxt PFADESH)

From

To,

Sub:

Ref:-

Shri Saptarshi Garg,

Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Jogeswar Borah,
Presiding officer,
Industrlal Tribunal,
Cachar, Silchar

Dated Guwahati the \ +

Casual leave with station leave permission '

Your letter No. ITS.01/202U433 dated 16.12.202L'

NO.HC.VTI-12O I 2OOL I 67 42 I A

I \
December, 2021'

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthatyouhavebeen

grantedRestrictedholidayon24.1.2.202landcasuatleaveforfivedaysfrom
27,L2.2O2L to 31.12,2021 with station leave permission from the morning of

24,L2.2O2Ltilltheeveningoto2,oL.2O22.TheDistrictandsessionsJudge,cachar,

Silchar and in his absence the in-charge District & Sessions Judge, Cachar, Silchar shall remain

in charge of your Court and office in your absence'

Yours faithfullY,

sar

,T. REGISTRAR SIGILANCE)

Memo NO.HC.VU-120/2001 I 6743-44 /A, dated /
Copy to:

1. The District and Sessions Judge, Cachar, Silchar'

2-zrte Proied Manager, Gauhati Hlgh court'
\-/
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JT.REGISTRAR TIGIIINCE).
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